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             No.1283,   CUTTACK,  TUESDAY,    JULY   2,   2024 / ASADHA  11,   1946   

 
THE HIGH COURT OF ORISSA, CUTTACK 

NOTIFICATION 

The 29th June, 2024 

 

           No.1308/R.─ In exercise of the powers conferred under Article 229 of the 

Constitution of India, the Chief Justice of the High Court of Orissa hereby makes the 

following rules further to amend the High Court of Orissa (Appointment of Staff and 

Conditions of Service) Rules, 2019, namely; 

1. Short title and commencement: 

       (1) These Rules may be called the High Court of Orissa (Appointment of Staff 

and Conditions of Service) (2nd Amendment) Rules, 2024. 

                 (2) They shall come into force on the date of their publication in the                 

Odisha Gazette.  

2. In the High Court of Orissa (Appointment of Staff and Conditions of Service) 

Rules, 2019 (hereinafter referred to as the said Rules), substitute the words 

“Appendix-2-A to Appendix-2-L” for the words “Appendix-2-A to Appendix-2-K” 

occurring in sub-rule (8) of the Rule-12. 

3. In the said Rules, the words “English paper shall be of qualifying nature” shall 

be substituted for the words “English/language paper shall be of qualifying nature” 

occurring in sub-rule 4 of Rule 13. 

4. In the said Rules, the words “the marks secured by a candidate in English” 

shall be substituted for the words “the marks secured by a candidate in 

English/language” occurring in proviso (i) appended to sub-rule 4 of Rule 13. 

5. In the said Rules, the provisions appearing in column 5 of serial No. 28 under 

Head-II of the Appendix-1 shall be substituted with the followings; 
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“Bachelor’s degree from a recognized University or other qualification 

having English/ Odia as an Honours subject with adequate knowledge in 

Computer Application.” 

6. In the said Rules, the words “/ Translator” wherever occurs in the            

APPENDIX-2-C shall be omitted.  

7. In the said Rules, insert the following as a new Appendix namely            

APPENDIX-2-L after the existing APPENDIX-2-K; 

 

“APPENDIX-2-L 

SYLLABUS OF EXAMINATION FOR THE POST OF TRANSLATOR 

 The Recruitment Examination for the post of Translator shall consist of 

Preliminary Examination/Test, Main Written Examination, Computer Application 

Test and Viva-voce Test as detailed below. 

 

(A) Preliminary Examination/ Test   150 marks 2 hours 

(B) Main Written Examination              300 marks 5 hours 

 

Sl. 

No. 

Subject Marks Duration 

1. Language Test (English & Odia)  

(Qualifying in nature) 

100 2 hours 

(i) English  

(Essay, Precis writing, Reading 

comprehension, Vocabulary and 

Grammar) 

50 1 hour 

(ii) Odia 

(Essay, Precis writing, Reading 

comprehension, Vocabulary and 

Grammar) 

50 1 hour 

2. Translation  100 2 hours 

(i) Translation from English to Odia 50 1 hour 

(ii) Translation from Odia to English 50 1 hour 
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3. General Awareness/Reasoning Test 100 1hour 

 (i) General Awareness 

Current Affairs, Indian Economy, 

General Science, Books & 

Authors, Awards & Honours, 

Indian History& Culture, Indian 

Geography, and Indian Polity 

50 

 

 (ii) Reasoning  50 

(C) Computer Application Test    100 Marks 1 hour 

 (Qualifying in nature) 

[Computer Fundamentals, Windows (MS- Windows), MS Office (Word, Excel & 

Power Point), Linux Fundamental and open office application, Usage of Internet 

Operation, Communication Technology, Networking  Concepts (LAN, Ethernet, 

Broad Band, Wireless) and Digital Signature] 

 

 Computer Application Marks Duration 

(i)  Theory 50 ½ hour 

(ii)  Skill Test 50 ½ hour 

(D) Viva-voce Test       40 Marks” 

  

  

                   By Order of the Chief Justice 

 SUMAN KUMAR MISHRA 

 REGISTRAR (JUDICIAL) 
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